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Indo-BaDal_del' Talk. on Sharma 

01 Gaol' W-tera 

I 721. SHRI DHARAM PAL 
SINGH MALIK: 

SHRI SANAT KUMAR 
MANDAL: 

SHRI K. PRADHANI : 

Will the Minister of IRRIGATION 
AND POWER be pleased to stato : 

(a) whether the Govornment of 
Bangladesh bas recently approached 
the Government of India to discuss the 
complex issue of sharing of Gaoga 
waters as the January-May Ganga flow 
agreement bas expired on January 
31. 1985 : and 

(b) if 80, tbe reaction of tbe 
Government of India tbereto? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND): (a) and (b): Arrangements 
for sharing of the available flows of 
tbe Ganga at Farakta, as per the 
Indo-Bangladesh Memorandum of 
Understanding-October, 1982, has 
expired on 31st Ma" 1984. The 
Government of Bangladesh bas approa. 
ched the Government of India recently 
for discussing the issue of sharing 
of Ganga Waters. In December, 
1984, the Ministers of Irrigation of 
India and Bangladesh have discussed 
tbe subject of abaring of the dry season 
flows of tbo Ganga at Parakka 
between the two countries and the 
question of augmentation of tho dr, 
acason flows of the Ganga at Parakka. 
Recognising the need for continuing 
the d ialolue they have agreed to meet 
at an early date in Dhaka. 

Fonds for Ernakalam-Alleppty and 
AlIeppey·Kayamkulalll 1 ir.rs 

722. PROF. P. J. KURtEN: Will 
the Minister of RAILWAYS h plen~rd 

to .tate : 

(a) whether Governm(:nt are 
considering to allot more funds (or 
Ernak1l1am·Alleppoy and A: It:ppt')''' 
Ka,8IDkolam railwB, liDOS ; and 

(b) if 10, tho detail. tbereor ? 

THB MINISTER OP STATE IN 
THB MINISTRY OP RAILWAYS 
(SHRI MADHAVIAO SCINDIA) : 
<a) and (b): The fundi allotted tor 
Ernakulam All eppe, and Anep"" .. 
lCa,amkulam railway line were R.I. 
3.01 crorCl during 1984-8!. No 
additional funds are proposed to be 
allotted during tbo curreot ,oar. The 
proposed outlay for those two line. 
duriog 198'·86 is however. Rs. 2 
crores. 

Ne" Broad Gillie Line Between 
Kattlpp.ram Ind Trlcb. 

723. PROP. R. J. KURIEN: Will 
tho Minister of R.AILWAYS be plealed 
to state: 

(a) whether Government are cODsi
dering tho construction of new broad 
gaulo line between KuUlppuram aDd 
Tricbur via Guruvayoori and 

(b) if so, the details tbereof? 

THE MINISTER OF STArn IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADRA VRAO SCINDIA) : (a) 
No, Sir. Not at present. 

(b) Docs not arile. 

Rural Eleetri8caUoa la StatN 

724. SHRI DHARAM PAL 
SINGH MALIK : 

SHRI AMARSINH RAT-
HAWA: 

Will the Minister of IRRIGATION 
AND POWER be pJeued to state : 

(a) wbether it baa oome to tile 
notice of tbe Government tblt tile 
Rural Electrification Prolramme i. 
considerably bebind tbe scbedule iD 
various Statos; 

(b) jf so, the Damel of Stat .. 
where tbe programme i. la.,ia, 
behind tbe schedule; 
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(c) the realODI tberefor; aDd 

.' (4) wb~tber UnioD 'Government 
piopoio~ to iasuo' Iny directives to thc 

',tate Governments to achieve tbe 
'bral ElectrificatioD Prolrammo parti
'cial.rJy it) adivasi and backward areas 
'of the country and it 10. the details 
thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKAR A
NAND): (a) and (b): While the 

." ''''lots for villalc electrification for 
tho Sixtb Plan have already been 
oxceeded, tbe programme of encrgisation 
of pumpeets may Dot be fully achieved 
ift Andhra Pradesh. Assam, Bihar, 
Oujarat, Haryana, Orissa, Rajasthan. 
Tamil Nadu, Uttar Pradesh and West 
BeDlal. 

(c) The ractors contributing to 
'sbortfalls in fulfilling targets Include 
tbe lack of infrastructural facUities in 
certain areas, short supply of construc
tion materials, difficult terrain in 
hill' and tribal areas and cost 
eacalatioD. 

(d'): In order to accelerate the 
pace of electrification in backward and 
Adivasi areas, schemes are sanctioned 
under liberali5cd terms and conditions 
and reduced viability criteria. Tbe 
State Governments have atread, been 
advised that while formulating schemes 
for new areas, Harijan BasUs should 
neceas8rit,o be simultaneously covered 
alon.with the maiD villales. 

PrOlreSl or Narmada Valle, Develop· 
ment Project 

725. SHRI DILEEP SINGH BHU
alA: Will tbe Minister of IRRIGATION 
"ND POWER be pleased to state : 

(a) the project-wise pro,ress made 
10 far in Madbya Pradesh under tho' 
Narmada Valley Development Project .1 per tbe Prime Miai'ter'. Award; 

(b) whetber the prOIl'Cl1 made il 

CODlistcat with the Award; 

(c) ir Dot, tbe reaSons for alow" 
pace of prolress; 

(d) wbo.ther slow proare.. has put 
all the projects in bad sbape financially 
aDd a review of eacb of tbem is 
necelsary: 

(e) whether the Union Govern- • 
ment have over alsessed tbe lOIS; 

(f) whether Government propose 
to Bet up any monitoring ageDCY in 
Madhya Pradesh to over see the 
progress of work of Narmada Valley 
Development Project; and 

(g) if so, by what time and what 
wiIJ be the composition thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SAANKAR
ANAND) :(a) to (8): There has not been 
any Prime Minister'S Award in this 
regard. Hence, tbe various Questions do 
not arise. However, the Narmada Water 
Disputes Tribunal has given its 
Decision in this respect, accordinl to 
\\hich the inter-State Sardar Sarovar 
Da m nod the Narmada Sagar Dam 
of M. dhya Pradesh are rtquired to be 
completed within a period of ten 
yea) s from tbe date of publication of 
the decision of the Trlbunal. 

Late Running of Trains 

726. SHRIMATI JAYANTI 
PATNAIK : WIll the Minisler of 
RAILWAYS be pleased to state : 

(a) whelher the chronically Jate 
running trains have been identi6ed ; 

(b) if so, tbe name of such traiDS; 
Ilnd 

(c) the Ipecific measQres taken to 
ensure timely rUDning of trains? 

THB MINISTER OF STATB IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVltAO SCmNDIA) : 
(a) Some Jonl distance Mail/ 




